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CbV the time by Which • all o f the 
■timimi:m  expected to be rehabilitat­
ed in ftfljaaikari/ - under - the revised '

■ $wog**
THEDEFUTY MINISTER IN THE 

MINISTRY OF IRRIGATION AND 
POWER (SHRI B.’N. KURBEL): (a) 
and (bj.' 588 'PdHji' " o u s t e e s  wtsre 
allotted land in Rajasthan by middle 
o r  June, 197|, Since then there has 
been no progress because of diver­
gence of views between Rajasthan 
and Himachal Pradesh on certain 
issues relating to the eligibility of 
oustees for allotment of land. In this 
connection, advice of the Union Cabi­
net Secretary to whom the matter 
was referred^ has been accepted by 
both the States. The Rules for# allot­
ment of land framed thereafter by 
Rajasthan Government are at present 
being reviewed by them. The allot­
ment of land and movement of oustees 
will atari after the rules have been 
reviewed.
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